FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF

RAJESH REAL ESTATE DEVELOPERS PRIVATE

TED

RELEVANT PARTICULARS

=

Name of corporate debtor Rajesh Real Estate Developers Private Limited

N

. | Date of incorporation of corporate debtor | 18th December 2006

3. |Authority under which corporate debtor | Registrar of Companies, Mumbai
is incorporated / registered

4. | Corporate Identity No. of corporate U70102MH2006PTC166268
debtor

5. | Address of the regjstered office and 139, Seksaria Chambers, Nagindas Master Road,
principal office (if any) of corporate Fort, Mumbai, Maharashtra, India, 400023
debtor

6. | Insolvency commencement date in 2T7th February 2024 (The copy of the order was
respect of corporate debtor received on 28th February 2024)

7. | Estimated date of closure of insolvency | 25th August 2024 (180 days from the Insolvency
resolution process Commencement date which is 27th February 2024).

8. |Name and the regjstration number of Name: Mr. Shouvik Kumar Roy
the insolvency professional acting as Regjstration No:
interim resolution professional IBBI/IPA-001/IP-P02113/2020-2021/13284

9. |Address and e-mail of the interim Address: E 502 Raheja Heights, Gen AK Vaidya Marg
resolution professional, as registered Dindoshi Malad East, Near Sankalp Society, Mumbai
with the Board Suburban, Maharashtra ,400097

Email Id: shouvikkumarroy@gmail.com

10.| Address and email to be used for Address : 106, 1st Floor Kanakia Atrium 2, Cross
correspondence with the interim Road A, Chakala MIDC, Andheri East, Mumbai 400093
resolution professional Email Id: cirp.rajest isipe.com

11.|Last date for submission of claims 13th March 2024 (14 days from the date of receipt

of the order i.e., from 28th February 2024)

12.| Classes of creditors, if any, under Home Buyers under Real Estates Projects under

clause (b) of subsection (6A) of Section 5(8) (f) of the Insolvency and Bankruptcy

section 21, ascertained by the interim Code, 2016
resolution professional

13 Names of Insolvency Professionals 1. Roshen Chordiya
identified to act as Authorised 2. Madan Bajarang Lal Vaishnawa
Representative of creditors in a class 3. Alok Kumar Murarka
(Three names for each class) (Details of the Insolvency Professionals is provided in
the below mentioned Point No. 14)
14.| (a) Relevant Forms and (a) https://ibbi.gov.in/home/downloads
(b) Details of authorized representatives | (b) Details of authorized representatives are as follows:
are available at: 1.Roshen Chordiya

(IBBI/IPA-001,/IP-P-02840,/2023-2024,/14347)
E-Mail: risingsun192123@gmail.com

Address: 114, Solaris Hubtown , N. S. Phadke Marg,
Near East West Flyover, Andheri (E), Mumbai- 400069.
2. Madan Bajarang Lal Vaishnawa
(IBBI/IPA-001/IP-P-02011/2020- 2021/13052)
E-Mail: madan.vaishnawa@icai.org

Address: 341/704 Kalpataru CHS Limited, Srishti
Sector, 3 Mira Road (E) Near Surya Shopping Centre,
Thane - 401107.

3. Alok Kumar Murarka

(IBBI/IPA-001/IPP- 01934,/2019-2020/13006)

E-Mail: ipalok. murarka@gmail.com

Address: Unique Estate, B-503, Beverly Park, Near v
Power Gym, Mira Road-East- 401107

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench has ordered the
commencement of a Corporate Insolvency Resolution Process for Rajesh Real Estate
Developers Private Limited on 27th February 2024. The order copy was received on 28th
February 2024.

The creditors of Rajesh Real Estate Developers Private Limited are hereby called upon to
submit their claims with proof on or before 13th March 2024 to the Interim Resolution
Professional atthe address mentioned against Entry No. 10.

The financial creditors shall submit their proof of claims by electronic means only. All other
creditors may submit the proof of claims in person, by post or electronic means.

A financial creditor belonging to a class, as listed against the entry no 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against the entry no 13 to act as authorised representative of the class Home Buyers in Form
CA.

Submission of false or misleading proofs of claim shall attract penalties. sd
Date: 29th February 2024 Shouvik Kumar R‘{,;
Place: Mumbai Interim Resolution Professional

Registration No. IBBI/IPA-001/IP-P-02113/2020-2021/13284
AFA valid till 13th November 2024
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“Wasal West Branch
Shaop Ma. 1,23, Jivan Jyati, Samata
Magar, Circle, Vasai "-.-".'} Dlist
F".:llg,;hm 401 202

0250-23378061 2333588, Email - bo107510@pnb.co.in
PUBLIC NOTICE

o All coneerned, The below mentioned locker holders are heareby
notified that the locker rent menticned against their names are overdue
for payment despite our several notices. We therefore notify that
if the entire overdue rent is not paid within 20 days from the date of
this publication, Bank shall be left with no option but to break ocpen
the locker and deal with the articles Tound, If any, as per bank rules
entirely at yvour risk and responsibility. as per the locker agreement. All
the expanses for the breaking the locker shall be borme by tha locker
haldsr, in addition to the overdue lacker rent

We hereby request the below listed locker holders to pay rent due
against their respechive [ccker Immediately within the above-meantioned

E“ ] punjob national bank
E'.ﬁ] Togethar b the Better

Tel :

period, falling with above stated action shall be initiated Dear Sir, _ o o _ Borrower Late Shri Dinesh H. Survanshi, Representad by Legsl Heirs.
Ovardue Sub: Demand Motice Linder Section 13(2) of The Securitisation and Recanstruction of Model and Make of Vehicle| Two Wheeler : Beneli | 'I
Sr. | Locker e and Address ol i Borrowtns Rent ! Fimancial Assets And Enforcement of Security Interast Act 2002 e an BT YENKAZ | TWo TWheser : beneill impenale
No. Ma. Due Since That Sri Anwar Hussain Mohammad Shaikh (Borrower! Mortgagor) has availed Mfg. Month & Year March 2020
P Todloniaingg kg sreciil fAacilities Ieorm « anara Bank, ndher Wasl=l nct
Sahni Sarabjot Singh and Kawal Sahni| Rs. 38,0550- :inq;printrl.l::;? Hansicredl tacities rorm aur Canara Bank, Andbern Wesl=-l Branch ram Chazels No. Mngmﬁlﬂ:}_jnu?g
1 a7 C-201, Manav Mandir Vasant Mandir { i i Engine No. BJ1TIFMOANS002214
Comiplen, Vesai Road Vst S 401200 1.04.2020 Limit Loan Amount | Liability as On I ot Registration nos, MH 01 DS 4254
Sdi- 23.02.2024 Interest Y
Placs : Mumibai Bk Head . Resarve Price Rs. 1,56,103.00
] ; ' B.95 % A -
Date - 25.02.2024 Punjab Mational Bank Housing Loan | Rs. 21,97,000,00| Rs. 25.09,644. 23[ s Inspeclion Date, Time and Blace: 12.03.2024 between 09.00 am to 03.30 p.m. at Bank of
Th-e ahl:m& sa] Imwr&ﬂlt facibities ane IiJu by seclred by wayﬂr*nc:-rl-:‘;an-& -:::fth&.as-%-ﬂﬂ: Maharashira, Bhoiwada Branch, Piod No. 153, © Shanta Durga Apariment” Behind Hind
more Specifically described in the schedule hereunder, by virue of the relevant Mata Linema, Dadar {East), Mumbai- 400 (014
documents exacubed |_'|l’| ':-“:".-' i aur Tavour, s|m Yo had Tadlad o -:Zilf‘-thﬂr!.]-l.! EHUF Lagld3|H1DrE|ddlﬁ'ﬁ End':-.‘:ﬁll'r;-rlnie 15“3.2{’“ Upt'l:l 11':":'3.“'&

Branch:- Whasnagar (U1502), Shop Mo, B-1,

FUHJn‘B & SIHD BAHH Bahrani Pride, Station Road Near CHM College,
), 3 Uhasnagar-421003 Distl Thane, Maharashira,
Phone: 0251-2705858 E-mailu]S02@Epsb.coin

POSSESSION NOTICE (For Immovable Property)

Whereas, The undersigned being the authorised officer of the Punjab & Sind Bank under the
Securiisation and Reconstruclion of Faancial Assels and Enfarcement of Securily inferast Act,
002 (5400 2002) and in exercisa of powears conferred under saction 13012) read with rule 3 of the
Security Inmerest (Enforcement) Rutes, 2002 issued a demand notice dated 0Tt Seplember
2023 calling upon the borrower Mr, Ramesh Parsram Rupani, Mis, Parsram Khubchand
Sons Jewellers Prop. Mr. Remesh Parsram Rupani and Mrs, Sunita Ramesh Rupani io
rapay fhe amount mentioned in the nolice being Rs.42,67,666.53 (Fupees Forty Two Lakhs
Sixty Seven Thousand Six Hundred Sty Six and Fifty Nine Paise Only) a5 on 31.07.2023
within &0 days from the dateof receipd of the said nofice.

THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 RULE 8{1)

The borrawar having failed 1o repay tha amount, notice is henaby givan Lo the borrower and the
pubtic in general that the undersigned has taken possession of the propey described henain
below in exercise of powers conferred an himher wnder sub sectiion13(4) of fhe said Act read
with ke Bofthe said rules on 23,02, 2024,

The borrower in particular and the pubbc in ganaral 5 heraby cautioned not 1o deal with the
property and any dealings with the progerty will be subject to the charge of the Punjab & Sind
Bank, Ulhasnagar Branchfor an amouwnt Rs, 42 67,666.59 and inlerasi thareon

The borrower's atlention is inwited to provisions of sub-section () of seclion 13 of the Al in
respect of time avadable, io redeem the secured assets.

dorel §o Canara Bank

Andheri West-il Branch (15022 Muembal
21HE, Vmal Apartmants, C. O%. Barfiwala Marg, Juhu Lane, Ardhen West, Mumbai - S00058,
Email id : e 5020 Rcanatabank. com; Websihe § wwi, chnarabiank oo

DEMAND NOTICE [SECTION 13(2)]

T

Sri Anwar Hussain Mohammad Shaikh {(Borrower), S'o. Sri Mohammad Hussain
Shaikh, Flat Mo, 1003, 10th Floor, B' Wing, Rellable Prestige, Achole Road, Nallasoparna
Eamst, Maharashera— 401200 Also At @ 3B/52, High Land, Marendra Park CHS. Lid, Maya
Magar, Near Hydn Chowk, Mira Boad BEast Mira Bhayandar, Thane, Mahrashica=401107
Sr Ismail Roshan Khan (Guaramtor), 5o, S Roshan Khan, Jafar Phoolwala Chawl
shasir Galony, Golibar Road, Santacnuz Easl, Mumbal, Maharashlca - 400055,

Eabilties as per the berms and conditaons stipulated, e bank has classibed he deblas
NPAGR 29902023, Hencs, wii ey Bsue 1has malice 1o you under sectan 1342) of
the subject & callimg upon you o dischargs he anlivg liability of RS, 23,08,844.23
with accroed and up lo dale interest and olher expenses, within sidy days from (s
daba of the natice, failing which wea shall exercize all or amy of tha nghts under Seclion
1304 of the subject Act,
Furlhwer, you are hersby restrained from dealing with any of the secured assels
mentionad in the schedula in any mannar whalsoewver, without our prios consent. This
s withoul prejudice to any other rights available to us undar the subject Act andforany
otier law in force.
Your atiention is invited to provisions of sub-section {B) of Section 13 of the SARFAESI
Act inrespect of ime available, to redeem the secured assets.
The demand notice had also been issued to you by Reqistered Post Ack due to your
last known address available in the Branch record.

SCHEDULE
The speciic detalls of the assets Motgaged Hypothecated are enumerated herewsnder

Mortgaged

¥ Detalled Description to be given
Assels ilem wise b 4

All that piece and parcel of Flat Mo, 1003, 10th Floor
adrmeasuring Ares 4740 3qg, Metres 'B' Wing, Bulkling Mams
Reliable Presfige, At Village Achole Taluka: Vasai District
Thane, Maharashtra - 401208, Bounded by North: Shres
Ram Sankul, South: Station Road, East: Achole Road, West:
Mamita E'I:.Jllfllf‘l!]

Description of the immovable property _
All'that parl and parcal af the proparty cansisting of Shop No. 103, UKo 28 and U No. 29, Sheet
Wo. 19 Bearing CT3 Mo. 15841 (part), consisting of Ground plus First Floor Opposite
Amber Apartment, Mear Rajaveer Mandir Station Road Uhasnagar 421003, Dist Thane,
Mazharashira which is owned by the barmower M, Rameash Parsram Pupani
Bounded: East : Road West : House

Morth: GTSElectrical Shop South: Ashok Sewing Shop

Data: #3-02-2004 Sd-

Sdi-

Authorized Officer
Canara Bank

Date : 23.02.2024
Place : Mumbai

Branch : Bhoiwada, Zonal Officae:
Murmbal South, P - [22-241 29460

SALE NOTICE OF SEIZED HYPOTHECATED ASSETS

E-mail : brmgri&3@matabank.co.in
bomiGdE@mahabark con
Head Office: Lokmangal, 1501, Shivajnagar, Pune-5

Whereas the Bank of Maharashtra, Bhoiwada Branch, being the Secured Creditor has
zeued the Dermand Motice and Mandatory Notice of sale under Indian Contract Act to the
loanee for recovery of bank dues. Lipon their failing to repay the dues, the Bank as the
Sacured Crediter has taken possession of the hypothacalad vehicles, inaccordance with the
ferms and conditions comained in the Deed of Hypothecation,

Wheraas, now the Secured Creditor has decided to enforce ils nights of Hypothecalee under
the Deed of Hypothecation and conduct Auction Sale of the hypothecated vehicle on 'AS 13
WHERE IS AND IN WHATEVER CONDITION BASIS" on 15.03.2024 st Bank of
Maharashira, Bhoiwada Branch, Plot No. 153, “Shanta Durga Apartmant” Behind Hind Mala
Cinema, Dadar (East) Mumbai - 400 014. The details of the vehicle are as under:

TERMS AND CONDITIONS OF SALE

1} The offer lattars will be -EI_E'EI"II..EI by the undersigned at Bank of Maharashira, Bhoiwada
Branch, Piof Mo, 153, “Shanta Elurga Apariment” Belind Hind Mata |:II'IEI'I13 Dadar
rEastl Mumbai - 400 ¢14. in ihe presence of available/atiending offeren’s,

2} The sake of tha vehicle will be to the person quoting highest offer prce.

3 nhEEUI'EhEl“«-EF shall have fo bear re-registration charges, taxes o, for gatting the sale
cartificate regsterad = histher favour,

4] The Pay Order or Demand Draft of 10% of the offer price shal be drawn in favour of Bank of
Maharashira, Bhoiwads Branch, payable at Mumbsaé, should accomgany the offer letter. No
interast will be pasd on the said amount. Photocopias of DDVPD are nolaccepiabla,

5} The offeriziters not accompanied by Pay Qrder or Demand Draft of 10%: of the offer price
will e resectad oufright.

&) The balance amount of 904 ofthe offer amount shiadl be required to be paid by the persan
offering highest price within 02 days from the date of acceptance of offer and inthe event
of default thereof, the 10%: of the amaunt depossted eadiar shall ba forfeilad and vahicle
will be re-sokd or will be offered to the nexl person aRering highest offer,

T} - The purchagzer shall be defvered the physical pussess.ﬂﬂ of the purchased vehiche and
available relaled papers only after receipl of full payment of purchase price. The
pU -'-:haEserEhaII take possession of the vehicle within two days from confirmation of sale
oy e Eank.

&} The interested party may contact the Branch Manager, Milin Kumar Jain Maobile No,
0770456333 or Dy Branch Manager Amit Kurnar Diash, Mobile No. 8698340100 Bank of
Maharashlra, Bhowada Branch, Plat Mo, 153, “Shanta Durga Apariment” Bahind Hind
Cinema, Dadar{East), Mumnbai - 400 014 for ferther details. sl

Date: 28.02.2024 Branch Manager, Bank of Maharashtra
Place: Mumbai Ehoiwada Branch

Place: Ulhasnagar Authorised Officer, Punjab & Sind Bank

g’ﬁ“;ﬂ?ri‘fiﬁ & Indian Bank

arrow ARROW GREENTECH LIMITED

Regd. Offica: 1/F, Laxm indusiral Estale, Mew Link Road, Andhen (W), MurnBai 28] 053
TEL: 022 4574 3756, Emall: contact@amowgreentech.com, CIN: LR101IMH 1252PLCOGMET,

{Under Regulation & of the Inselvency and Bankrupicy Board of India

(Insalency Rasolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

RAJESH REAL ESTATE DEVELOPERS PRIVATE LIMITED

: RELEVANT PARTICULARS
1, | Marne of corponsie debior | Rajesh Real Estate Deselopers Privale Limited
2, --.. e of :I'K_:-'_IIT_I-:,.I'II,I':I'n,,.l' CoEpoE che I'mr 15k Desegrsbey 2006
3. '.ﬂ-n.tn._:-rt, ||'|_'|r,r .-.h-::h-.:-:lrp:'rrtl_ clebior | R st of Companies, Murnbsi

|15 Incomoratod ¢ repisansd
4, | Corporess Idaniity Ma, of comporate
| detror ..
Address of the regisarnad offica snd
prnciped oo (IF any] of Cporale

[ PO 200EETC 1R GE

[ 135, Seb=ania Chambers, Magindas Master Road,
Fort, Mumbai, Mahamashir, India, 400023

[}

| Estimated date of closure of inschency | 25ih August 2024 (180 days from the Inschency
FEan] b0 process Commencanmeant dats whith 8 2T Febaan,y 20024}
. | Merme and the regsiration number of | kame: M. Shouk Fumar Roy
the insokency’ prolessional aoing &S Reegisiration Mo
irerim resohudion professions IBBLAPACC] AP0 1 3 200202 1558
0, | Adciess and erail af B e | Agkdiress! E 502 Raheja Helghts, Gan AR Vaida Marg
resolibion professsional, 85 regsiered Circkoshi Malad East, Meaar Sankak Socety, Murmbai
waith ther Bossnd Suburban, Mabarashis A000a7
Ernail ki showsdkkumarmyBgmailcom
'||,':|,'J:-:|_'I'1:5.'; and email i be vsed for | Brdcineszs < ‘.I:'“-iF 151 Flooe W etk Alriumm ."-' O
cormesponklence with the merm Road A, Chalesta MIDC, Arxibed Enst, Mumibai 4000593 |
| resolubon professioral | Ernard ek cipraes reafestarie@aegispe.com
11| Last date for subrission of ciaims 13h March 2524 |14 days from the dabe of receipt
| of the order ie. from 28t Februany 20022)
Hiormez Buysrs wncler Real Esiabes Projects uner
Saction S5 (f) of the Inschwency and Bankniphoy
Coda, 20016

-

_".-_\"':-H-EEE“S of credRars, I amy, ungar
clausa (bp of subreechon (SA] of
eachon 2. ascanained by the inftenm
resolubon professianal

13| Memes af Insciwency Professionals
ickenified to act a5 ALthodsed
Rapresantatiee of crediam in & cass
(Three rimes for each dass)

| 1 Foshen Chomlya
2. Madan S-EIIEII'E"E,'.H“.'\HEWI'H'.'.‘E-
3. Alok Humar Murarka
|\Dedgils of the |."|5C|‘|.‘|':'|'Ii'_f Professiorak & proadad in
e bakoa meanbionsd Poirt Mo, 14)
[ a1 |.'.|.'h-;-'}"|b|.l=E,l3'J.il'.-'|'£l"l B rankoals
1) Details af authonred eewesanialives ane 85 folows:

1‘1--[..1:- Redean] Fooms ard
(b Dt of ahdrinesd represeratiesg

hesr Evest, Vet Fhyorasr, Anclher (B, Mumbaie 400065
2, Madan Bajarang Lal Vaishmawa

BB PRS00 P POR0A ] 200 O 13052
E-viait madanvaishnevsaSicai org

Aridress 341704 Kalpatars (HS Limited, Snist
Sactor, 3 Mia Road (E) Mear Surg Shopping Centra,
Ihane - 41107,

3. Alok Musmar NMurarka

1 BBL RS P (9584, 200 9 20801 3006
E-MEl: pakak muraradgrned com

Acdressr Linigiee Estate, B-503, Beverly Fark, Mear v
Powwer i, Mira RoadHEast- 401107

Motice i Persiy @iven that The Natianal Company Law Tribunal, Mumbai Bench has ordered the
carnmencement of & Corporate Insolvency Resolution Process for Rajesh Real Estate
Developers Private Limited on 27th February 2024, The arder copy wias received on 28th
Fetruary 2024

The creditoes of Rajesh Real Estats Developers Private Limited are hereby callad upon o
subinil their claims with praol an ar belore 13th March 2024 1o the Intedm Resalution
Professional at the address mentoned agaimst Entry Mo, 10,

The firancial creditors shall submit their peooT af claims D electnanic means anly. A ather
creditors Py Subemil the proal of clains in person, by postof Blectonic means.

A financial crediter belonging 10 a class, &5 [Isted against the enftry no 12, hall indicate is
choice of guthorisad regrasantative from among the three insolvency professionals listed
against the entry no 13 to act as authorised representative of the ciass Home Buyers in Farm
Ch

Submission of felse or misleading proofs of clalm shall attract penaities.
Data: 28th Febriary 2024
Place: Mumbai

Sal,/ -
Shouvik Humar Roy

Iivkerirm Resohition Professional

Registration No. IEBISIPA-0CL/IP-P021 153,/ 2020- 202113284
AFEN wslid Eill L3tk Mowermibar 2024

- FolrEEE ALLAHABAD Corporats Affairs (MCA Circulars), and Regulation 44 of the SEBI |Listing Dbligations and Disclosure
FORM A ICI Mumbai West, Recovery Department :- First Floor, B-wing, 101, Roqurerens) Roguiabions, 015, and any alts applicaba provetions of e Acls Rules, Ragulalion:
PUBLIC ANNOUNCEMENT Nea Vikram CHSL., Sahakar Magar, New Link Road, Andheri (W), Mumbal-400 058, | | Cirewars and Notfications Bsued thereunder {including ary statulory modfications or re-enactment

E-Auction of Vehicle on 15.03.2024 at 11.00 A.M to 5.00 P.M

BRANCH JVP

Type of the Vehicle [CanTractor!
others- mention detalls)

Details of the vehicle including
its registration year, RC No.,
Engine No., Chassis No.

MAHINDRA KUV 100 NXT K8 65TR

VEHICLE REG NO- MHOZEUZT54
CHASSIS NO — MA1VAZRBCHEKS8002
ENMGINE NO — RBHZKGG6194

Mrs. Bonny Chirag Shah

Hame of the Borrower (5):
Mame of the Guarantor (s):

Rs.5,73.,712.00 as on 22.02.2024

Amount of Secured debt (Rupees Fiva Lakhs Sevenly Three

| detror : . . i : . Conchusion of &-voé riod 5.00 p.m. IST cn Friday March 7, 2024
7, | INsokency commencament deie in 27tn February 2024 (The copy of tha order was Thousand Seven Hundred Twelve Only) Cul-otf dale fo ,:.p,;?r:ll.:i, wole Fm:gl.:l: February &3, B4
respect of copoEie debior recared on 25th Rebruary A0 i el B et AR Lot 2R
Rs. 2,78,000/- {Rupees Two Lakhs i e with tha MCA Circulars, the Postal Balct Motice is neing sent "rlg. thraupgh alectronic moda o

| Reserve Price Sevenly Eight Thausand Only)

Rs. 28,000/- [Rupses Twenity Eight
Thousand Cnly)

Earnest Money Deposit

Last Date & time for Submission
of Process compliance Form
wiith EMD amount

On.14.03.2024 up to 4.00 P.M,

On 15.03.2024 between 11.00 AM to
5.00 PM with unlimited extension. In terse
Bidding Bid Incremental Amouni 1S
Rs. 10,000/-

For downloading further details and Terms
& Conditions, please visit:

(1) hitbps e indianbank.in

fii) Web site Address of our e-auction
Service Providar

Date and time of e-Auction

For further details, Terms &
Conditions, Contact:

Mr. Payel Pal

| Maob. O6E5985515

BRANCH VASAI

Type of the Vehicle (CanTractor!
others- mention details)

MAHINDRA XUV 500 FWD W4 75TR Bsd

VEH REG NO- MH48AK504T
CHASSIS NO - MA1YUZHHUGF17301

Details of the vehicle including
its registration year, RC No.

ane skl ab 1. Roshen Chordiya | i L
IBBLAPADO], P P.OZBA0/ 2025 2024/14347) Engine Me,, Chassis No. EMGINE NO -~ HHG4F 19267 For Arrow Greentech le;:i

Lﬂ;l{n]rﬁ*g:‘j?:?"”zﬁnﬁlilg e ! Mame of the Borrower (3): Mrzs. Mamta Ashwin Sharma Place: Mumbal A Banaal

5 i g ey ' Mame of the Guarantor (5): Date: 28.02.2024 Company Secrelary

Motice of Postal Ballot
Mambers ane henaby ndarmid thal pursuant 1o Section 108 and Seclion 110 of Lhe Companies Acl, 2013
[t Act), read with the Companles (Management and Adminkiration) Ruses, 2074 as amended [Ruks),
read with the Generad Circufar Nas, 1402020 dated Sth Agnil, 2020, 172020 dated 13th Apnl, 2020 and
tha fabast ona being General Circular Mo, 52023 dated 25th Septembear, 2023 issuad by tha Ministry of

thareof for the time heing in force and as amended Trom e 1o fime), the Company has on Wednesday
Z8th Februgry, 2024, seml o the Members, wha have ragislered ther a-mail iD= with Deposiany
Participan{s) or with the Gompany, the Nofice of Pestal Baliol dated 13h Febrniary, 2024, iogathes wilh
an Explanatory Stabement pursuant ta Section 102 of the Acl wde an e-mall through Kalional Securilies
Depostary Limied

The Beard of Directors of the Company has appoited Mr. Rajendra Vaze of Mis. Rajerdra & Ca
(FCE Mo 4247 7 COP. Moo 1875, Practising Company Secretary, ta act a5 the Scrutinizar far conducting
tha Paslel Ballol pracass, in & fair and fransperent mannar. Members are requasied |o provida Eheir
assent or dissenl through a-voling anle The Company bas avaied fhe sericas of Malional Securilies
Depasitony Limiled, for faciifabng e-woling to enable he Shanehclders t cast heir voles eechonically
The detaled procedune for ewoling B enumerated in the Moses fo the Postal Balod Notice

The details of e-voting peried are as undar:

E:nr-'nﬂ-*n:ewrr of & ..-*Img. period

EI I'l'J am I$T an Tl'ru“s.u;la:, rem.mar-.l .;"3' 4

thosa Membars whose email addressas ara registerad with the Company | Dapasiloras.
The commuricaion of the asent of dissant of (e Members would tke place Through the e-woling
Syslem omy
Aperson whois not a Member as on the 'Cul-off date’ showld reat the Mokice of Postal Balat for infomation
purpasa andye The capy of 1he Postal Balls! Molice is avalable on the Company's wabssdte al
Wi arrawgreentich.com, websites of e Stock Exchanges fe. BSE Limited and National Slock
Exchiange of India Limged & wew, besindiz com and weaw.nseinoia, com respectively, and an she website
of Maticnal Sacurities Depostory Limited at hitos:(wwwoevoding, nsd. com. Members whao do not receive
the Poslal Ballot Matica may dawnload # from the abowamenfonad wabsitas.
hembers hokleg shares in physcal mode and who have nol updaled ther el skinasses wilh the
Company are requested fo updaie ther emall addresses by writing fo the Company a1

namiarowgreertech. com akong with the capy of the sionad raquest leter in Farm 1SR-1 manticring
tha rama and addrass of tha Mamber, zelf-aliasted copy of 1he PAN card, and self-atiasted copy of any
cocument (6., Drirg Licensa, Elechion Identiy Cand, Passpert) in Ssuppor of (ke address of (e Membaer
embers holting shares in dematenalzed mode ane reduested 1o regster | update thelr emal addnesses
with the relesant Depository Paricipants, In case of ary queres | dificutizs in regstering the email
eddrass, Mambers may wria to poonemEamoworeerdech.com,
In case of any query, Mamber may neler b (FAOS) al hElps vl evcting rsdl.com or emaEl 1o
glinglnsdicon for any further diarilications regarding e-voting or call toll free number 1800-222-
200 ar corlact Mr, Sanjesy Yadaw Assistani Manager- ME0L at sanjeswa@insdl co.in | (E2-42165335.
The rasulf of tha e-voling by Pasial Baliof wil be arnauniced on Sunday 315 March 2024 at the Regstered
Office of The Company and shall be availabla on the Company's webmsite al wsabarmzagreanlech.com

Tv Pt wracll gy LI.'-IEI

Tata Steel's rating

Rs.5,22,234.00 as on 22.02.2024
(Rupees Five Lakhz Twenty Two
Thausand Twe Hundrad Thirty Four Only)

Rs. 3,72,000/- [(Rupees Thras Lakhs
Seventy Two Thousand Only)

Rs. 38,000/- {Rupees Thirlty Eight
Thousand Only)

Amounl of Secured debt

Reserve Price

Earnest Money Deposit

Last Date & time for Submission
of Process compliance Form
with EMD amount

On.14.03.2024 up to 4.00 P.M.

On 15.03,.2024 between 11,00 AM to
5.00 PM with unlimited extension. In terse
Bidding Bid Incremental Amount is
Rs. 10,000/-

Date and time of e-Auction

For downleading further details and Terms
& Conditions, please visit:

{1} hittps. fwww.indianbank.in
(i} Web site Address of our e-auction
Service Provider

For further details, Terms &
Conditions, Contact:

Mr. Raman Kumar

Mob. BATETS47TTH

Sdi-
Branch Manager,
Indian Bank,

Date: Mumbai
Placa; 29.02.2024

Servoteach Industries Limited
CIM: L2B533MH1924F LCOETAET
Cifice Mo, 1029, 1080 Floor, limima Imdaton Jewsdlery Marketes!, Rakbeia Maroples B,
Mird Space Compéex, Malad (W).Mumbal, Mahaesshira, ndis. 400064
E: semvolaachindusirieslimibed & gmail com

ol st foans anid

5. E. RAILWAY - TENDER

e-Tender Molice No.: E-DRM-Engg-
ADRA-24-27-24 Dated; 27.02.2024, For
and on behalf of the Prasident of India,
DRMIEnggVSouth Eastern Rallway, Adra
imvites 04 [Four) nos. e-tendars for NHS,
Hospitality, Shed and Misc. Spl. works
a5 mentioned hereundes: SILNo -1, Tender

f. of India Lind

Ho: E-DRM-Engg-ADRA-24-24,
Description of works: Constructon of
Marmal Height subway in lieu of manned
Level Crossing Mo Ka-158 at km. 315/15-
17 in bafiween MERD-CNGA, By Box pushing
method in ASM-CNI Sec in Adra Division.
Tender value: ¥ 11,494 99 115 28, 5|.MNo.-
2. Tendar No: E-DEM-Engg-ADRA-25-
24, Description of works: Service of
Stewardship and maintenance ol
"Hospitality service’ (Round the clock) in
ORH and SRHTransit for 02 years in Adra
Division of 5. E.Railway. Tender value: T

inleras! fhareon

BTVICE I8 8 Way

Whereas, The undersigned being the Authorized Officer of the Punjab & Sind Bank, Kalambos, Navi Mumbai under the
Securitization and Reconstruction of Financizl Assets and Enfarcement of Secunity Interest Act, 2002 (54 of 2002) and in
exercise of pawers confarmed wder secton 13 (12} read with rule 3 of the sacurily Inkarest (Enfarcement) Bules, 2002
“““ iszued demand Notice under saction 13(2) daled 271
to repay the amount mantioned & the nobice being Fts. B20513.90 (Rupees eight lakh twenty eight thousand five
hundered thineen and ninty paize only) within 80 days from the date of recaipt of the said Motice together with further
inferest, incidental expensas, costand charges efc. il date of payment and'are realization,

The Borrowers having failed 1o rapay the amount, Motice is hereby givan 1o the Bormawarmaortgagar in particular and the
puic in general that the undersigned has taken Symbolic Possession of the property described herein below in exercise
of powers confermed an him under sectian 13 (£) of the said Act resd with rule 8 of the security Inferasi
2002 as par the date mentioned balow,

The: BorrowerMortgagor in pasticuelar and the public in general are heneby cautionad not to deal with the propery and any
dealings with the proparty will be subject fo the charge of the Punjab & Sind Bank for an amouwnt menfioned below and

The borrowes's atiention is invited to provisions of sub-section (8] of Section 13 of the act, wherein it has been provided
that wou may redeem the secured assets by lendering the entfire amount due fogether with cost, charges and expenses
inGumad by the bank, &t any fime belong publicaton of notice of public auchan as invibng quolatians or fender from pulilic
of private reaty of i ansfarb]- vy -:l'leas.a assigniment u-sullu[ securad assets.

FUHJ‘AB .3 Elﬂﬂ EAHI{ BERANCH KALAMBOLI, Plot No. A21, sector 15, Shop no 4,5.6,7,

Black Smith Comer | CHS Kalambali, Navi Mumbai - 410218
Phone: 022-27424553 | 90 E-mail: k1187@psb.co.in

POSSESSION NOTICE
(For Immovabla Property)

02023, calling upon 1he belfow mentaned Borrower and guaranbors

Enforcement Rules,

financi“. ep. .in

2 8L TTATRA0 FNe. 3 Temder Mot B- IJEECHIFT!I'.'IH OF THE IHHD\I"&BLE FR;UFERTT i Tha members who hava cast thair voba by remote e-waling may athand e maeting but shall nal
DEM-Engg-ADRA-26-24, Description of Demand be enlitled 1o cas el vale AR
works: Provision for dE"'EIDEmE nt of Name of Bomower/ Guarantor aﬂgrlﬁiﬂ:‘:n? E.DT:Q Description of Property "'EE%:%%E; v. The members whi ane erithed 1o vole bul have nol exercited hair fghl b vale Sirough nemeds
Ehhﬂrah.gmrjs: shed in Adra Division of _ | Dt e-voiing may voee during the EGM tiough a-+oting for all business specified in the Notica dated
P E.“.‘?alllwu}'. 1Tancal '.ralua;_ . Borrower : Re.828513.00 Residential proparty situated at February 10, 2024
726,37 612.18. SL.No.-4. Tender No: E- 1. Mr. Kashinath Harishchandra | (Rupeeseghtiakh | UnitiSub plot no -13, Plot no C- o7 10,2023 v, The Company has apporied s Kothan H & Associztes practicng company secretasy, a5 soruiinger
DRM-Engg-ADRA-27-24. Description of Banjara twanty exght . Sudarshan Co Operative Hag far conducting the E-vofing & Remate E-Viofing process tharato in accordance with the provision
works: 1) Improvement of Quarters at Unit!Sub Pt No.13, Plol No.C .54, | thousand five acly Lid, Seclor-14, Kalambol 54 (0 134 of the Act read with the rules In fair and transpanent manner. The results of the voling shal be
Purulia & Chandil Settlement in Adra Sudarshan Co Operative Hsp Scty | Nundafed hirean Wavi Mumbai- 410218 : kot announced wishin bwo warking days of the conclusion of tha EGAM, The results declared along with
Division. 2} Upgradation and renovation af Ltd Sector MNo.14 Kalamboli Mavi | and ninty galse only) TU'P' admeasuring area 301 sq the scrutinizers report shall be placad on the company websile for the informasion of the members
running room at Anara. 3} Construction of Mumbai D|s:rclfia|ga: Fin 410218, In "'C'JE:FIQ Ioan ft.[ 28 5q.M4.) e basides being communicated b stock sxchange.
20 beded male barrack with 10 beded Guarantor : 4 ":"'Eﬁ . mepﬁ,hngjdet.ﬁ Wi In case of quésissigrievances, you may rafer fa kequently asked quaslions (FACH and e-voing
famale barrack st HPF Post. Pusilia, 2. Mrs. Kavita Kashinath Banjara 1‘5'-"12':][":"‘131? ’:'JSEIE_' _.u;ﬂ J'III::_I“:]IS marial availabie ab helpdesk evilngingia com under help sechon of contact COSL or write an
Tender value: ¥ 4,233,414 710.75. The Uni/Sub Piat No. 13, Plat No.C-54, | P 3?”%% & qrn m | i \Pa email ta helpgask evoting@ cdslindia.com or contect Link In Time, (RTA) via email on
closing dafe and fime of e-tendsrs are an Sudarshan Lo Operalve HEE Sely Irje o 4 :3r Tlll. ' FIRTEIE BLINEY rnt helpdesk @linkinSme.ca.in

g date and § 5 ) Lid, Sector MNo.14, Kalamboli, Navi charges wef Eazt : RowHouseMo 12 For Barvolssch Indusiiles Limited
01.04.2024 at 15.00 hrs. {for SL.Mo. 1 o Mumbai_ Diskricl Raigad, Pin 410218 1.10:2023 West : RowHouseNo.14 &l
4 gach). Details of above e-lenders may ' ) - Nikita Kothari
please be sB8n at website Diabe: 23,07 7024 Punjab & Sind Bank Place: Mumbal Director
ww_lreps.gov.in (PR-11E4) iaf'la;:E-:_Z*-’.alam';:up_ .l'?““."ﬂ”lf“ Officer) . Date; 20.02.2024 DIN: 07TBO0S

HOTICE OF EXTRA ORDINARY GEMERAL MEETING AND E-VOTING IFORMATION

HOTICE i hareby gaan that the Exira-Ordinary General Mestng (EGM) of the Members of the
Company will be held an Salurday, Manch 23, 2084 at 12:30 PM (I5T] through Yideo Conferencing
{ViCh af (Mhar dadio Visual Moars [QAVM] laclty proaded by Central Depositonas Seraces Lirshad
[CDELT to framzact the bisinessas as set out in the Mabise cormening the EGM in accordance with
the Comparses Aok, 2013, SEBI (Listing Obligation and Disclesure Reguiremeants] Ragulalions, 2015,
Ministry of Comparate Aftairs (MCA) Girular dated Apnil 8, 2020 resd with Clrcutars dated Spnl 13, 2020,
June 15, 2020, Seplember 28, 2030, December 51, 2050 and June 23, 2081, December 28, 2062
and Sacunties and Exchanga Board of Indsa (SEBT) Circulars dafad May 12, 2080 | January 15, 2021
{collectively mefened 10 &5 "LincularsT)
In n:,-:|'|||:ﬂiarr}3 vwith tha abowe Groulars, copy of the Notice of EGM has been senl eectronicaly on
Wednesoy, February 28, 2022 10 Mose members who have reqishened ther amal doress wih
Company’ Reqisirar and Share Trensier Agent (RTA) Deposilory Pasicipamts as an Friday, Febosany
23, 2024, Tha notice af EGM is available on the website of the Company La. [hbps:
wiw sarvplgachargueedngin and on the website ol e slock exchange 3 wew bopindia.com,
NOTICE |5 FURTHER gewen thad pursuant to provigions of Section 108 of #ie Companes A, 2013
read with Fule 80 of fie Companies (Maragemend and Administration) Rules, 2014 as amended and
Regulation 44 aof the SEBI {Lissing Obligations and Disclosure Aequirements) Requlsfions, 2015,
Membens holding shares in phesical o demabanialized borm, as on e -0 dabe Da. Friday, March
15, 2022, may Cast medr worle et Kaly on the DusEness s ool in the Nolice o EGH. The COmEsany
nas availed faciity of Central Secunties Depositary Limied (GS0L) far prowiding remote a-vating!
a-waling laciity al EGM. The deladed procedura’ insnactions for rermoba e-voling’ e-veling during EGM
ame cortained i the Motics of EGMW. A person wha 15 fet a member as on cut-aff date showld tes)
thia Matice far indormation purpose ordy.

NOTICE IS FURTHER given that members who have nat vel regisenad their e-mall addmesses wilh
Company ara requestad fo get the same regisiered with tha Company' ATA. Dalailed process for
regestrafion of g-mas addrass with the Comparn'HTA i grate in Mosce of EGMW. Addticnally, Mermbrns
whi hgve not regiglerad thair e-mail addresses with Company may obtain Login credeniials os
atbending EGM through YCAOAVM ard wate for tha resclutions propesad in the Notica, Delailed
pracess lor abtaining Login cradenlials ko a<oing [or tha rasolilians proposed i gven in Nofics al
EGM
NOTICE |5 FURTHER pein thal any person who soquires shanes and Decomes membser of e
camgarny after the Mofice has been sent electronically and hald shares as on the cul-off date ie,
Friday, March 15, 3024 may obtain the User ID and passwoed by sanding a request &l halpdask
gvoling@cdsinda com. Howae, i you ane already regislerad with COSL lor memote e-voling then
wau can use your exisiing wser [0 end paszword for casting your wate. H you forget wour passward,
vou can resel your password by using "Forgol User Datads/Passward” aplion availabla on
yoting @ coisindia.com

In this ragard, the Memberz ara karaby further notified that

Aemale E-wting panod shall commence from Wednesday, March 30, 3024 at 09:00 a.m. IST.
and ends on Friday, Manch 22, 2024 a1 05:00 p.m, IST.

i oting theough electronic mears shall not be aliowed bayond 5.00 pom. an Friday, March 22,
2024
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